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Notes of the Registry 	 Orders of the Tribunal 	 I 
rder ditedt IS.09.2005 

Heard ILr. D.'Lishra, Li, Connl or 

Alicarit aridjr. .z.ha, L. ti ding Coii 

fr thc Resoondents. 

In coira of hirig, it 	itia 	ht 

to have been fi11 

befxe FA & CA), .1.Rlr.,Garden Reach,1"1kat'(R-3) 

and DP)/RM,Ch 	harpur/ (R..2), ,ho are directed 

to finalize the claim of the Applicant on cerit 

within a periol of thcee n. onths frcrn the date 

of a copy of this order. 

he O.A. is disposed of. accordingly. 

Copies of this order be yiven to bh3 
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Li. Connsels fr both the parties. 
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